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8 : Olllce - 0651-2481449
Irax No. 065 I 2481 I l(r

If i lc No. XX I I((r)/ I /2(\25-261 AppLt.
l,ctlcl No._/Apptt.

[)atccl:

Mr. Mzrrroranian Kuntal No. I. Chiel'.ludicial Magistrate, []okat'o.

Mr. AnLrj l(urnar No. ll. Sccrctary, I)I.SA. Iloliaro.
Mr'. Mano.i Kunrar I)ra.iapati, A.C..l.M.-cum-Civil .ludge (Sr. Div.)-1, Bokaro (Berrlo at'l'enughat).
Mr. Achhat Srivzrstavn, C..l.M.-cunr-Civil .ludge (Sr. Div.)-l-curr-A.C..1.M., Chaibasa.

Mr. Ravi Chouclhary, Secrctarl,. DLSA, Chaibasa.

Mr. Binay I(unrar Lal, Chicl'JLrdicial Magistrate, Chatra.

Mr.'larkcshrvar l)as. Sccrctary. I)l,SA, Cliatra.

Mr. Manoranian l(unrar No. ll, Chicf'.luclicial Magistrate. Daltonganj.

Mr. Saurav I(urnar Cautarrr, Civil .ludge (Sr. I)iv.)-cunr-.1.M., Daltongani.

Ms. Sorrarn Vislrnoi. Civil .ludgc (Sr. I)iv.)-cunr-.1.M.. I)altonganj.

Mr. Ilakcslr I{arr-iarr, Sccrctary. t)l.SA. Daltorrgarr.i.

Ml'. Shanrbhtr Mahlo. ('ivil .ludgc (Sr. Div.)-cunt-.1.M.. [)altonganl.
Ms. Divya Mislrr':r. C'hicl'.ludicial Magistratc. l)coglrar.

Mr. Sandccp Nishit llara. Sccrctary. I)t,SA. [)coghar'.

Ms. I)oo.ia, A.C..l.M.-currr-Clivil .luclgc (Sr. I)iv.)-1, l)eoghar (Maclhupur).

Ms. Arti Mala, Chicf'.ludicial Magistrate, Dhanbad.

Mr. Pradccp I(Lunar. Civil Judgc (Sr. Div.)-cLun-J.M., Dhanbad.

Mr. l{aiecv I(urnar Singlr. Civil .ludge (Sr. Div.)-cunr-.1.M., Dhanbad.

Ms. Sztrna Roshini I(ullu, Civil Juclgc (Sr. Div.)-cum-J.M., l)hanbad.
Mr. Mayarrl<'lirslrar"ltrpno, Sccrctary, I)t,SA, Dhanbad.

Mr. Anup'l'i rkey, Clt ic f'.1 ud icia I Magistrate, Durrka.
Mr. [Jltam Sagar Rana. Sccrctary, DI-SA. Durnka.

Md. AbcluI Nasccr, Chief'.1udicial Magistrate, Cerrhwa.

Ms. Niblra [i.an jana Lalira. Sccrctary, Dl,SA. Carhwa.

Mr'. Narcrrclrir I(rrrrrar. ('iviI.lrrrlgc (Sr. I)iv.)-crrrn-.1.M.. Garlrrva.
Mr'. Albirrcl I(aclrchap, A.C..l.M.-currr-Civil .lud-s:,c (Sr'. Div.)-1, Carhwa (Nagar Untari).
Mr. []inocl KLrrrrar. (llricf'.ludicial Magistratc. Ciridilr.
Mr. Saf dar Ali Naiyar'. Scg'ctary. t)l,SA, Ciridih.
Mr. Sharat Nishikant l(u jur. (iivil .lLrdgc (Sr. Div.)-cum-.1.M., (iiridih.
Mr'. I)ccpak Kurnar', Sccrctaly. I)l-Sn, Godcla.

Mr. Pravecrr Oraon. Civil .luclgc (Sr'. t)iv.)-curl-.1.M., Codda.
Ms. Shrveta I(unrari No. II, C'hief'.ludicial Magistrate, Cunrla.
Mr. I{arn I(urnar Lal Gupta. Secretary, DLSA, (lumla.

Mr. I{a.l i v'l)'i path i, Ch ie f'.l ud iciaI Magistrate, l-lazaribagh.

Mr. Gaurav l(lrtrrana, Scclctary. I)l,SA, l.lazaribagh.
Mr. [Jil<rant I{anjan, C]ivil .ludgc (Sr. Div.)-cunr-.1.M., Hazaribagh.
Mr. Sushil Kunral I)ingua. Civil .lLrdge (Sr. Div.)-curn-.1.M., I-lazaribagh.
Mr. Vishal (iaurav, Ch ie f'.lud icial Magistrare, .lanrshedpur.

Mr. A.iay I(uritar (luria. Civil .ludgc (Sr. Div.)-cum-J.M., Jamshedpur.
Mr. I)ilcclt Iliticshtvitt' I'irlicy,. C'ivil .lrrdgc (Sr. l)iv.)-cunr-.1.M.. .larrslicdpur
Ms. Archarra Mislrra. C'ivil .ludgc (Sr'. t)iv.)-cutn-.l.M.,.laltrshedpur.
Mr'. Dharrncnclra Krrrnal', Sccrctary. I)l,SA. .larnslrcclpur.

Ms. Arpana K u nrali. C i v i l .l ud_ee ( S r. Div.)-cum-.l.M., .larnshcclpur.
Ms. Ititu l(u jur, Clivil .lLrdgc (Sr. I)iv.)-cLrnr-.1.M., Jamshed;rr.rr.

Ms. Sccnra I(utnari Mirrz. Civil .luclgc (Sr'. l)iv.)-culrr-.1 .M., .lanrslrcdpur.
Mr. Nitish Ncilcsh Sarrga, (lhicf'.1udiciaI Magistratc, .laurtara.

Mr. l)arvarr Kurrrar Ncl. ll, Sccrctary. I)l,SA, .laurtala.
Ms. I{a.jshrcc A;rarna Kujur, Sccrctary, D[,SA, I(hunti.
Mr. Antit l(urnar Vaish, Chiel'Judicial Magistrate, Koderma.
Mr. Gautarn Krrrnar. Seclctary, DLSA, Kodenna.

Mr. Vikrarn Anand. Chicl'.ludicial Magistrate, Lateliar..
Mr. Shivanr Chaul'asia, Sccl'ctary. I)L.SA, l.atehar.
Mr. I(rislrlta Karrt Mishrtt, C..l.M.-curn-Civil .ludge (St'. Div.)-l-currr-A.C..1.M., Loharclaga.
Mr'. Raf cslr l(urnar No. II. Sccretary. Dl.Sn. Lohardaga
Ms. I(u1ta []audantr Kixr. Sccretary. t)l,SA, I)akur.

Mr. Sarrclcc;r I(unrar' IJcrtarrr. A.(]..1.M.-cLrrn-Civil .ludge (Sr. I)iv.)-1. Ramgarh.

(.l.ll.C Sch. l-7)

Irrclnr:

Ram Sharma
Ilegistrar (Aclnr i n istrertion ).

["] igh Court ol'.1 lrarl<harrcl.

Iianchi.
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Mr. Anil Kurnar No. III, Sccrctary, DLSA, I{aurgarh.

M r. Chanclarr. C' h ic f'.1 ud icia I M agistrate. I{arrch i.

Mr. Abhinav, Civil .ludgc (Sr. Div.)-cum-J.M., I{anchi.

Mr. Mayanl< Maliyaz, Civiljudge (Sr. Div.)-cLrm-.1.M., I{anclii.

Mr. Ravi l(urnar []hasl<ar, Secretary, DLSA, I{anchi.

Mr. Gautarrr Gobinda, Civil .ludge (Sr'. Div.)-cum-J.M., Ranchi.

Mr. Abhishck Srivastava. Civil Juclgc (Sr. I)iv.)-cum-.1.M., Ranchi.

Mr. Mano.i l(urnar lndwar, Civil .ludgc (Sr. Div.)-cum-J.M.-cum-Spl. Judge Eco. Offcnces. Ranchi

Mr. []hupesh C-lhandla Sarnad. Civil .ludgc (Sr. Div.)-curn-.[.M., Itanchi.

Ms. ShlLrl i Sorcrr. C' ivi l .l rrclgc ( Sr. l )iv. )-ctrnr-.1. M.. I{anclr i.

Mr. Bishwanatlt Illtagat. Scct'ctat'1,. Dt,SA. Sahcbgan j.

Ms. Karrala I(urnari. Ciivil.ludge (Sr'. l)iv.)-l-cunr-A.C..1.M.. Sahetrgani (t{a.f rnahal).

Ms. [,ucy Soserr'l'igga. C..l.M.-cunr-Civil .ludgc (Sr'. [)iv.)-l-curn-4.C..1.M., Scraikella-l(harsawan.

Mr.'laLrsiI' Mcra.i. Sccrctary. t)l,Sn, Scraikclla-l(harsawern.

Ms. Marianr Ilcmrorl, Seclctary. I)l,SA, Sinrclega.

Sub.:- Nomination ol'.luciicial Olllccrs lor attencling'lrvo days Itcfrcshcr'I'rnining programme on Criminal
Laws Ibr Civil .Iurlgc (Sr. I)iv.) (If-7) (half of thc ca(lrc,2"d batch;, schedulecl to be helcl orr 2(r'r' .\27'h
.Iuly, 2025 at .Iudicinl Academy .Iharkhand, llanchi.

Sir/Madanr,

With rel'ercnce to the strtr.lcct rrntecl abovc, I arr directecl to infbrnr that the Court has been ploasccl to

nontinate you to attcrtd thc afbrcsaicl'l'u,o days llcli'cshcrTraining programme on Criminal Laws forCivil.Iudge

(Sr. Div.) (R-7) (hall'of thc c?r(trc,2"'r batch). scheclulccl to lrc hclcl on 26'r' &27tt'.Iu|y,2025 at Jutlicinl Academy

Jharkhantl, Ilnnchi.
-['he arrangenrcrtts firr thc stay ol''thc rronrinatcd outstation cl[1]ccrs rvill bc in tlrc I-lostcls ol'.ludicial Acadctny

Jharkhand I}om thc cvcrting o['prcccclirrg clay ol'tlre trairring till thc cvcniug o['concludiltg day ol'thc training. All thc

notminated oI'l'icers have to l'c;rort at.ludicialAcadcur-v.llrarkhand lbl trairring at l0:00 A.M. lor rcgistratiou in ltrolrcr'

clress. You are, thcrefbre, dirccted to attcnd thc altlrcsaicl tlaining prograrnnre on the clate as mentioned above.

Accordingly, you arc etccordcd neccssary pcrmission to attend the afbresaid training programme and directed

to send your itincrary (arrival & departurc date & tinre) along with narne ol' driver / body guard to tlre .ludicial

Acadenty in elcctronic lbrrl through crnail.

No indivitlual rcqucst sccl<ing pcrmission to attentl thc Worl<shop is rcquiretl and furthcr, llo przrycr

for exemption will bc entcrtailrcrl in ordinary circumstnnccs.

Yours sirrccrcly,
Sd/- l{arrr Slralnra

Memo No. 285, /Apptt. Datctl, lLarrchi, thc O
I{e istrar (Arl m in istration)

Copy lbrwal'dcd to thc Dircctor',.luclicial Acaderny.lharkhand, Itanclri lbr inlbrrnatiorr alrcl neccllirl witlr

rel'erence to his lctter bcaring No. 543/.lA.l datcci lr5.06.2025 / all thc Principal District & Sessions Judge gl'thc State

of Jharkhand including the .lLrdicial Conttttissioncr', I{anchi/ the Menrber Secretal'-v. .lllAl,SA lbr irrlbrmatiop ald
neeclfirl/ the C.l'].Cl.5-Courts I)ro.jcct. Iiigh Courl ol'.llrarklrarrcl, Ranchi lbr irrlb
uploaded on the Court's rvcbsitc.

on and gcttitlg thc lettcr'

Atlmlnistrntion)Ilcgistrar (


